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THE DEPUTY CHAIRMAN; We
shall now take up clause-by-clause
consideration of the Bill.

Clauses 2, and 3, and Schedule were
added to the Bill,

Clause 1, the Enacting Formula
and the Title were added to the Bill.

SHRI M. V. CHANDRASHEKHAR
MURTHY: Madam, I move;

That the Bill be returned.

The question was put and the mo-
tion was adopted.

THE DEPUTY CHAIRMAN: Thank
you very much. Now, we have gene-
ral discussion on the Budget. If the

House agrees we can adjourn the
House for one hour. It is two D'
clock. Before I adjourn the House
tor lunch, I have to make an announ-
cement. There is one statement by
Capt.  Satish  Sharma, Minister of

State of  the Ministry of Petroleum
and Natural Gas. He wants to make
a statement regarding Kkerosene. Mr.
Mathur has raised this matter in the
House. He will make it at 5.30 p.m
There is also a request from Mr. Kal-
panath Rai, Minister of State of the
Ministry of Food, Government of
India. He says in his letter, "I would
like to make a statement on the im-
port of sugar in the Rajya Sabha".

SHRI SATYA PRAKASH MALA-
VIYA  (Uttar Pradesh): Import of
sugar in Rajya Sabha!

THE DEPUTY CHAIRMAN: I am
reading out Ms letter. It says;

"I would like to make a state-
ment on the import of sugar in the
Rajya  Sabha after the Question
Hour is over. Kindly permit me
to do the same at 5.00 p.m.;

There is a contradiction in his letter
itself. He says ‘"after the Question
Hour" and that is at 5.00 p.m. We
can call him at 5.00 p.m. and the
other Ministet at 5.30 p.m. Now,
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the House is adjourned for one hour
for lunch. We will meet at 3.00 p.m.

The House then adjourned for
lunch at fifty-nine mi-
nutes past one of the clock.

The House reassembled after lunch
at three minutes past three of the
clock, The Vice-Chairman (Shri
Shankar Dayal Singh) in the Chair.

THE BUDGET (GENERAL),
1994-95.
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U F¥ F 1993-94 § Aq6T T
. frgir s awedl & frenas §
WEHHY ATF FFZ F 3@ & F
T8 T GPAC E 1994 HIX 95 &
rewta Y, T A FT fAAE oy
AT Framadt grm, frrereas
grm Iaar Y 78 WA ¥ fg Twaw
2g qr foad O frowr awe gu &

qF AT FU YAT 0T B IE
3F, 1 1993-94 ¥ 84,209 *{x
® Yy fodem # g w5 wf A
AL F AR Awe  wsz
84,209 FIUT F9C & 97, NFEw A7
fag w7q™ 76,166 ¥ BT W,
8,000 FUEFF WIZ[ Tcq Ve
§ogar | zHTag & Ffvew frdzw
B W AT G gfiaT arferai g
58,646 U7 fogd af =r dmfas
FIATT 97 TX TMT 59,615 HIz
R LR IS I € (R R R
nrsAdr 4fg 9% FaT F wrair
FN R T v G qG W IL
A T | &

SHRI JAGESH DAESAI (Maha-
rashtra) ; It is the Revised Estimates.

DR. MURLI MANOHAR JOSHI:
Yes; earlier, it was Rs. 42,000 crores.
Rs. 42,000 crores was the Budget Es-
timates. I am talking about the Re-
vised Estimates. That is the actual
performance. You have to judge the
performance only from this.

IrrATR (o weT 240 Tag) -
AT S, AF AT w7 A AwE
W @ § gafay v Fa 0 Q@
5w & |

. w nNM| =W
T w%ﬁﬁ E:BR ey &1 A
arg 3 5 1990-9: MY AAFT
32,580 0% 4Y 97 1993-94 §
49,491 FOF # w5 FT TX AT
48,915 FOF %7 fgara Taar aar g
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afet gn T ¥ OfF 1993-94
# ok 5 fwo, zaid F ofe
32,645 F= AT AarT fear aqar
a1, fHT 98 ITFET 19,491 FOW
g oM | % A duaAdr (5 ug
48,915 FUT § HF AT AFHT
AT, 0 ET FLIE IR BT P 65
AR FUT 97 U, 7§ FJI5 IZT
afwa & ? o A ¥ owr A
;oW oA § 1 ™WHE 37,500
FAE ®AC T W (1edAr AT
fars @iz § feEr #@R w
T gg AW fygr A0 T ¢ fe
46,000 FLI2 F ¥F HIOAT | TAY
g% W 3vfgr AT Av vz A
falaz Fgar W W & 1 T 199¢-
91 ¥ ¥¢ 17,585 T 41, 1992-
93 ¥ TEFT 18,574 TS B Wl
T 1993-94 ¥ I T W
17,630 FUT A1 HT 98 TBHT
34,048 FIT F 1 TW AT A7
WA & 32,727 FAT W AT F
TE AWAAT ¥ %g BH WTT OIF
60 AT T THW [ 70 AR I
T o g fyed ®ag ¥ 3w
A AT 64 FIAM FULT JF AT
warfgy s4itF gegider o Y3 e
& fagar sanm fear @ gad AgEr
AMY IAT FRar 2, Yy sdfEe
far & 3@ ww® o fiseme
defaz, wwsfs AEr 30,939
FUg ®1C &1 AT aOv, I
g STFL 58,551 FUUT F AT 0
U ATT 54,915 FET FF AIAR
F 73 § e ag oY a3 @4 ¥
TE 47 FEFT WA TR
pfgz Ar i AT T 4 oo
TE 1991-92 ¥ 7,718 FAS A
FWET AT AR WEF 1093%-04 H
FEFT 21,051 FNT § 1 ;T TAT
AIACT & —-1941 B8 7 usd
SFar a1, = g & B ooz e
AT, Hiw H oWT @ qF FI
oA SEfae wdY o, s n
of ERfae wEAE 1041 AU ¥
WA 9T 21,081 FIT ¥ ) O AT
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WY 8915 FULT W AWK fFar
& qar agt T Ara w0 A4S ¥ JOGH )

SHRI JAGESH DESAI, On a point
of order. (Interruptions) 1 am talk-

ing of the principle. This is a wrong
picture....

Joawrsas (s wwe xaw ieg )
wia ofr ¢ar 4 fF W& FIW AW

& Ay rvg ¥

I will request you to hear him first

because you are going to be the next
speaker.

1. AETA WA WM 0§
W a¥T F S qTRiHA @r %,
frigar T (AOURT W §, SEF
QAT 9T AR AN 1994-95 F
4T T A I@T T AT WTar
fr oardy a2, s\ IuTE, ard
W A AAoAy gEgde ToE
& FqifF A wEEddtaT W
fadae sqa1 W @ T TRW
90,072 $UT §Q FT FIA(A TMET
a7, IZ TIDT 97,846 FOT F AT
0 1994-95 ¥ UF 4@ ¥
1,065,117 0T g1 ATaar ( gufag
1993~-94 F wFwdHT  TIRFAIC T
WA INET A E, 9g A IIET
%1 ggdtr TTa oY a8 & & faew w
widl €1 Afas sggear F1 s
T3 g g 5 gA Rw &1 @wTw
7iciy IAAME AT AR AURA AIEI
T &fqer, wiy =A@ 9z v ¥
3 310 AT 1992 H @ W
47 & 1991 ¥ 330 T A7
4Z 7e8 &% oZaq § o & W}
AT WA AR RETT A AATH
oy g A § 57AT M T
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w & fawme W, s w5 FEtfaey
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& AT A gfrar & Aoy aumw
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gon X @ wm &g § fre omg
?oAg 9§D guwie
¥ wAg F 14T F SWAT  FW
¥t mw wAET | E,  gyAn
fedider A1 SIAT AT AG FY

1994 § wHlwa faiid &Y :ﬁ-«:m
FET ARA | 3TF FQATL /A Tqar
2 fF SETC W N WA
¢ #1 fmaw aff g wr g
AT3Z % I g1 7T g, I9F g
¥ amge M w1 3§ fwi
# & AT 1989 § v giar
a'(i’rmfﬂ*gm'(f%t{ T, gaF
arz ¥ aga ¥ g qwi oA A
g gs, vEm 9% & 1 @
sfrzﬁs%zfaam EES] g”ffavm I
auw fFar w47 2 zﬁ( ¥F T si4aT
g & gui<t ®r FEifas s wwg

sra| Fr gt @Y gEd
q T OqOAAT ST OFY v &
IEY w7 warar ag T Prowvey wr
WA S 1345 % 1 wfommerse
@ & ¥, gﬂcﬁa & if I ga‘rﬁ

lﬂataa*r% -ﬁ i A1 gen
g AR §°1' Prama s T
FLrr aﬁ'é qf<ard F o9
qaF T r-“r farq g7 A gar
W T w
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AGET A giies At o, S
feqawr &7 A FEare TR
¥, SHFT Ay TE FIAT
wifaw wetem ¥ fFar & 4

qrgay, § 39 ANas adiew &
Ea 6 & U 8 9, L0—UTFET
sqreT H fapaar & qformat &y
AT AF! OTT HTFET FTAT AT
47 § ¥ wmr wAT § ——

e v frares § gd
FATFAT T BX ATRR (T
gfagfaat Az awerd gfsat =6
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IATT AT FT arsm B owAT o
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qana fear wie (z7 wecfdy
wiw & UFAa  gU) AT T
¥ fraaz &1 % {war w0 48
dwg 3"

TH O W I e

‘ng AT ¥ & oTew T3l
ATFIT T F yaries frEw
T g F oAy % OF A 3,
gratfe sgh as arq s BT
g4 QqT, WAT AARIGT GTET
arawas fadre & g&dr gard
F dga7 warEl ¥ Bro am-
T oHear 2"

o o9 ¥ wer FEY F—-

“Fram ey ofidefaat ¥
afg afgr s ok 35 &
feg o zadt foew & St &
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“or iy 7 Ay afx
(miifew ufe § g?a'r wTI )
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Y W9 wWE @ AET H
AAHET ®T W Gga qfE fwed

a7 iy o7 sl o faega
TET Tt A3 7 o, AR
dx ﬂzvfr g¢ gadr ¥ owTOT
w3y fraxgel Fead Ak wiE-
*[faa’tam‘r F am Y weam
F T W FTAHT T qASAT
® AT AT |

U 19—

‘gy wmfr ¥ 3y § #Aa§T
HSIAI ¥ CIEE GO C T
Prarre wmes, 1993 i HZT-
WA H gf asft & mrites
FE Y T A

atET gHr wur ¢

AP AW gEsiw H o fae-
zrfag qfz & 727 w19 a% 7
afry A% faw wf o &S §
qArg A5 a7 7 afwT w60

Ig FFw7 Aes § 8 viawy ¥
IS T gF 9o war |

T, 77w & F awm wfaw
qEAr AT w7y §0F A wod os-
fafred wzEg agrd, o oo afsas
fefesam & fou sdm 961, S
oY S FIHAT AS0E, IR "
#® 4k g 2 7 @ voEr g
THATT HT A AR H s wmg
) wzn odr owd 53 DT T
TARAAT Ft T 10 Mraq §7 T &
A T 4g 12 9797 aF @I AL @
WY 1990-91 FT TH  JIIW STy
Ufg wmwImE @ § 1 dvag A
migsdm & feagsr &, e
arons fefsa wwdw ¥
frgy @7 awd & fadaw W@ Wi
WA ATATTATR |

qUA 1993-94 Y W
T FT  TART  FAY F wWIw
g § -- Maifies fawe st waw

ua Re ¥ wAvgs, 93 gg ATwd

g4 ¥ Ay F TSR AET &7
Farge Yar, 98 4% U § ardy
afg '@ T, AT IWI S -
oifer 1 ®R wgard 48 § 9l
gfadi, glosat # faft & sv Fdug
o FaAY &X 25 4%E grag P
T A 1992-93 ¥ TN IR
21 437 28, 29, 30 SEMMfuEEa )
ag AaH q'mﬁ'{wr% frfsmrs oo
®IRAE (. .37 gfafEn, wE WE
frew wEEE qAEH @8 WrEg )
1990-91 ¥ WITHr Gefaa s
21,850 FUT a7 H 1993-94
7 Emfad oqwE 37,500 TUI
T AR T AR 16,000 T €W
BN awe H wgwA FRav g s
AL WA WG IF AV A WAF! I
Pz wirgd d 30 419 ¥ 1993-94
¥ 76,166 FUT I WT 79 I
etz R E 86,084 FATE., W
TWE T HIT a*rft%qﬁaﬂz:q
TR T THE 1093-94 W HGH
U AT @Y 459G g, i
§'§ 4t 49.2 I7@E | IFF T ¥T
qq wen £ % 9g 53,4 9xdz %
FgAT | FElay mmtra&aa’r
46 ZAR TAT WA #7 7g ATH WT
TTRE qHe aﬁtr% g1 ag TERET
qE FT 8, § TIET § WL AAdw
¥ 3N Fawae § 1 g ww de
fadw qamifsea= @ &, S&% gl
AT AT FIAATFTE § | a1 TH
TR® & "Aosr W §F 3= afatan §,
FTHT AT g 7 @ Y, frdax famte
@Y g 1w T AL E YTERT
AR TF X & "FHE wwiwy 5
§ 1993 TF HTH e Az mor
2,86,000 FUT TIFUT 1 1996-97
¥ 9T qus Prege war W 9
0T, 77 AR g feat g, fr
g T A A4, TZHEN FGTE,
TR HAHA Aqrar qiew af @ o
W T 3 WY faep wigTAl A A
T MR E EwAE KO FW
Ar g §

5qF Wq - T FART F A
T(gar § s Hwewdr gq awiq Aliaai w0
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R g gt T oo Tsiar F fag AT
= fRar w7 41, SuE MK g
qrar o WrE, Tl g9 A Ak
T ST W E 1 1987-88 ¥
A ¥ fag W g 60.6
NTWT FHM Gl 4l WS 1993-94
H qTFT 3sq'—:€fztg DEg 1994-95
¥ 30 w@z wud Tk fe of g
fen § fo s aga & aoprd sl
¥ f9C g & U1 9O¢ Wi gue
faw s gw ARy R d o weE
TIiHF 9% & 99 29, 9 2.28
FGA Y =

"This is in keeping with the po-
licy of the Government to bring
about greater accountability and
self-reliance in the working of pub-
lic  sector undertakings so  that
funds are raised from the market
as far as possible."

el FHRT W U JIET A\ E |
1989—-90 ¥ THFHT Twed AR oY
1200 FOF 81T FY, 1992~-93 F7
farms e 292 FAT 1993-94
Fom soeT F4@ 9 640 FUT T,
feaar g W wAw Y, w7 99
TFAET  aSiEdl ®OE, AT TART feemr
Igx & F g ¥ IS O
g5 e F T 2,347 FOT
afsr  ewsEw PAr 218 FUT 1 4g
HOTEY TTRREN & TH dFE 41 0
orgT  d@EC, WY OWTET 9Ey
Ageaqat ey, rwnw Ageatat
F, THERITAC FUF TEA WA
qory g, fig o 3w # wAtaifes
wifs A wEEI g, SaA WEH 9T
BN ALY | AR TE A9 L S
’éﬁam% w0 § Falt & aga @2
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sitare & faeare i agy quad 7 | wiT
¥t TR HATST HTHT TErHy T GHTR
wac-afei ¥ fmivdar ¥ o3 9k
TR T g g 1% feay faen-
SR W ) WIE 1993 H 26,842
0T UFEAT wid ¥ 4§ @
femd wgf fow s &% st wmfag
IAE BIE  GAW wE FRar ST v
HA-- 26,842 FA, AWAT gAafw
48 & 1 FE wy fasl & agraa o
AT IAF  NT IR0 IUFT wgY oo )
aE? T Hfw HT wgTRgw g
& fa T qaw TeART fHam s g r,
& ¥ 48 e o Haefei st fawre
GRoT St wFar o,y T
foRaT sir ®wAT 4T, 2T TAREiREl ard
A7 G GETLT AT WHRAL o, A
YT 57 26,842 FOT T FIE IY4NT
g fopert | T Wy vy e o e
F a0 B maFr qaarar ey
my ag W& dEw qeq wmm A
T qragr W W § afpa e
Fwed AT wEAT FAT AT @ g
HiT St afg :rﬁ‘rq,w%ﬁ?ﬁw
o foFw @ & 9%% AT & AR
d# #AmE w= w0 5 frwaw
aTq & & THATH IJUTAT & qEETE WY
W & wfew e wenfw e
# w1 aafy A gf 1 et o
% ogw & Ierw w1 qWT g fe
ZATTT FHIAE T 3§ w0 FI &N
WA F AT H @ F v oW oW
Fga 38w ® 13 fafagw sy
fazeft a1 & Were =Y AW w@ &
I H9g AT 3ﬁmrtrzrgsﬁ g
4 {5 ag ufnge fFav 3@ veud
ZaTF F 431 AGH | W@ N T
T R AW A wE A Y |y

a3 afen T e kil
f"mw{rfafn a:ﬁmﬁgw{rw g ¥
59 Fga ael § MY m&‘h‘ qrE WX

T4 WY Gl SIE A EA ® TR
agt g 1 F ¥ fwar gwr dan,
0 ¥ s W oovr gur Tar e
waT oy gnd wE fean dfiew
TEF HT I 9T FOET AN R
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FAMT R0 £ | wOE e faeuy
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F 9T W E | wwa 9 fagmy
AT FT W8T § ufaw gaey §,

qF wwHy ¥ gt o s g3
auFdY &, w5 v wq dAr FE I
ar & & 1 oY zaeT aftar g TR
(TEITHE TS i, wTEY we-
WFEAT FT HIEAE, SAFT fAeAmEA
fgs grat & & @ wewRz €
T AW AE §

AR AT AKATH F AT HEAT
vear § B fod 3-4 @AY HeemE
w17y % #Af™ faww ¥ freEe
ST | MR ¥ TSR AE F|r e,
arw § gfa 83 ¥ e fagm 46
g1 & 0T WTa ¥ oWy gErn A
g §1 ags wew g€ § 0 mWaE
ot FPETE A oW S Wiz &,
TAT GTAVIRAT Y RYY §, I
gt # oardt afg g ¥ g
ag § fo afswat w1 o foew i
¥ w9a?Y 15 aF 39.1 UWde FAg
& foad o Ao A1 FHE 30
@ & ERr ¥ A s Y H9d
96.4 TET ¥ /WY WM F[9IA 15
T (34.7 TR QT AT FX "AT
11,7 9e&E &%1 AR WS 26.7
gz Wi whg WY 28 4T 29

[16 MAR. 1994]

(General), 1994-95 430

ar tefey w a'gﬂarﬁlgmgi
§ ag S gar g f5 oo
AT FRaT A1, S w9 AT fAiaE
AR AW F AN & oawary @ e
@!’-ﬁ'ﬁmmrgﬂm}ﬁm
IAUET FYIUT W EH W MW X
HIT TIFATT JFTCH, 96 F uw of
®

FHAT FM, T 1992-93 F AWT T,
q1993-94 ¥ ANT T T FAT |
WY Y o g 4 W W § )
AT 3 AW GF AMMHC TGS Q8

Fara # G g ose A fax

SHRI VITHALRAO MADHAVRAO
JADHAAV  (Maharashtra): Is it a
Budget of Professors?

DR. MURLI MANOHAR JOSHI:
He claimed in his own Budget speech

while mentioning about education
—that he was academician. I am...
(Interruptions)...

SHRI VITHALRAO MADHAVRAO
JADHAV; Experimental or theoreti-
cal?

DR. MURLI MANOHAR JOSHI:
T do not know whether he is a theo-
retical economist. But I am an ex-
perimental physicist.
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HIAT 4 GTET AT AR THAANT,
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qgq F1 ST 1997 FF T OHWIAEZ
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o e a® wf| 2002 % A
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#7 gx H gfg FEr gEr o Afwy
TGET TR FEAT § AT AW A
fF om® wiFE ug T35 £ % ag
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within the realm of feasibility, 2.6
o 2.8 per cent

T Eag 2| gasr w4 a8 & f&
1992 & 1997 TF & AW * =W
M § Fr 74 9w ) Tiw 2002
TF dr gg el o AnTie WA R
quost | FX 9T Y AT 9 3% &Y
T[T ®T LA AT ST FT AFA
F W w7 AN s Iware faa,
% fow 8 & 9 A T & Afaas
TSML wr grm 1 Tafem gq g &
AT awE A & g wrewl & Rl
HWT &1 AR ] § AfEw oww &
1991-92 ® 3 fafsgs otz 1992~
93 # ¢ fafaga, $= faweeT oW
gz g7 2 & o ffawa ol &Y
QT i wg 5 o ;5918
fafgem & TswT T 9v | A ey
SAAEFT, FARF O 7R JATIAT
& T AT WAEE W A A
T W & A4 W waw eae RET
T F ) T OAWE AFW F LA
fealr & 7

sirRA, WEdE sefigae e HiR
yfes gxfigae dwee, fer @g sawm,
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Fiy, &¥ew, oEwgw, ¥ awer dRee g
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qOTF W7 yaEede Bar § oweH ¢
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The cuty of a citizen is to preserve
the culture of his country, the Heri-
tage of bis country.
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qIE Jow fogs T Ay, ada
ARHE G0 &, IHH FILC Y Tt
Tk € § 1 W ey § o v
F W @ W Wy adva
TR g WIT g A e
aRH RGN qi4 BT FST A7y qv,
WY IO AH AT g A Y
IEE TN U FAaiC = 1) i o
qu‘a%ﬁ‘?"iﬁw ararfer wrre
w1 sl § agst asew T Y
AATT 1993-94 Fr FEANT 7
AT -

"As a measure of environment
protection, pulp made from rice and
wheat straws for production of wri.
ting and printing paper was exemp-
ted from excise duty."

FTAAGAHE NENT AT & IR
qT—

'"The excise duty on plywood was
reduced frmo 34.5 per cent to 20
per cent. Duty on bulk plastic
resins was reduced from 46 per cent
to 35 per -cent. The duty struc-
ture for match industry was ra-
tionalised."

saag frame 7 1993 ¥ w0z

WINOT H A E

"As a measure of environment
protection and in order to save
wood, propose to reduce the excise
duty on plywood from 345 per
cent to 20 per cent. I also propose
to include pulp made from rice
straw and wheat straw in the sch-
me of full excise duty exemption
for production of writing and
printing  paper and uncoated  kraft
paper containing not less than 75
per cent of pulp made from bagas-
se, Jute, etc. This will widen the

scope for using non-conventional
raw  materials in  the  manufacture
of paper."
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WM 1994-95 H T FgT F—

" am enlarging the scope of the
exemption  currently  available  to
paper mills using non-conventional
raw materials. This exemption
limits the benefit by clubbing the
clearances of paper from more than
one factory of a manufacturer. I
am now allowing this concession to
be availed of by each factory se-
parately.”

TRl ASrAY T gAr B arad geeed-
wa w Afefas W 5o wiz
gx F@ ;e 7 frew 9, IS
FIT 15 g TWE §

"Use of 75 per cent unconven-
tional raw materail by big mills—
Duty 10 per cent use of 75 per
cent  unconventiolal raw  material
by small mills—Duty 16 per cent.

3
=1
Aty
e

MATT I ¥T qoo X & 4 8
HGWIT §  qg7 qr-gaT v § O AR
T P g A aw

G T AT AT [0 wTg
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& e gw Aify w1 oF@F oW
aut dez gdfeas f Fm 9YF T[T
Fw @Y § 3wy ¥§ A ST e
T WY NS AR R
AN g g gAdr b, 0 ¥
AT d fgaa arelr el § O
TAT € € IAF FH q (AN qOw
FUATH T A AW AGA A
T AT | qeTaY R A
gtF wr g W N7 fom AN
AT F g Rkwr o F e wd)
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W ggdra i Hepy o EIA
g 9% gmrt o W ¥ sae ¥
e wsq WY S A A4 d faai @
faF——

"The performance of the mini
steel industry has been affected for
varione reasens, such as high power
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[ =1 Teft wvge ]
tariff, increase in input cost espe-

cially due to rise in international
scrap prices."

for 3 ag say § -

"As per information available, out
of 180 commissoned electric are
furnace wunits, 85 units have been
lying closed as on date."

fre 3 *g 3—

"Besides the reasons stated above,
the overall recession in the market
as well as in many cases, financial
problems have also been reported
as reasons for their closure."

TR AT B W OF @A F
srE A foe qR a e Sar 3 e

"The public sector undertakings
engaged in the production of cop-
per, zink, lead and aluminium were
adversely  affected during 1993-94
on account of the fal in the inter-
national prices of these metals and
lowering of the Customs Duty."

AT NS wwd T T ot =
9L AT TG FEA A AT e
| ¥ FTIAY [T LT Q¥

q‘-ﬁﬁrmﬁmwr"ﬁk
;T%ra‘lvﬁ%mﬁr qga g
“%ﬂ‘
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AV & T T WAy

gaar @ fF = =
# faft  =Fm faew
F oS F IF ¥ 1993-94 F

18,408 persons have been reportedly
affected due to the closure of these
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' am an incorrigible optimist."

Xt 6 A1 w97 SfwT faer ey Y

Optimism is no substitute for hunger.
Optimism is no substitute for unem-
ployment.
for medicines.
stitute for housing.

Optimism is no substitute

Optimism is no sub-

gafag ® ared wzar wgar g v
o7 &w oqTe AfEm F 92 0 a3
qal < mrow Y Froaw A
WY UF |4ty 787 91 fF e
oFdaT ¥ fpr ovvr o oqm o=y
LR E T @A v ) ¥
Fara AW Arer HqHr S i aw.dte
The? g fagam £, gy T
'Whether the Government's attention

has been drawn to the news item
captioned.

4

g ¥ FEYfT ' qraar
g a7 ®¢ @ i uoiad 3w
‘sreet”’ - gEwT S R, “aw oA’
gy W o

-



447 The Budget

"Whether it is a fact that the Prime
Minister had announced in 1992 that
a drastic cut would be made in the
Government expenditure. If BO,
what are the main areas where cuts
were proposd"?
T AT

'The Prime Minister had announ
ced several measures to reduce ex-
penditure in his address to the
National  Development  Council in
1991 which inter alia (i) reduction
in posts at various levels; (ii) ban
on First-class air travel; (iii) sur-
rendering of at least 10 per cent
of telephone lines."

for gaTwr WE |ATT W1

"Whether the Cabinet Secretariat
has made any assessment. If so,
what are the findings? Whether Gov
ernment had made any  savings
durng the last three years as com-
pared to 1990 in the expenditure of
telephone  bills  petrol and travel
expenditure If so, what are the
details thereof and the reasons if
any, for the Government not being
able to contain expenditure in Gove-
erm'pnt officos"?

mgwsﬂﬁq:

"(c), (d) and (e), keeping the
Government expenditure under
control is a commuous exercise.
Instructions are issued from time
to time regasing measures to be
taken to effect economy in expendi-
diture."  The last line is  very
interesting, "the information in re-
gard to saving on account of these
instructions is not maintained."

The Minister states this In the
House.
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CREI

SHRI JAGESH DESAI
tra) : Mr. Vice-Chairman, Sir, I have
heard very patiently Dr. Joshi I
thought that after giving the emer-
ging picture of the economic scena-
rio, he would give some suggestions
on how to improve lit. I am sorry
that he has not given any suggestions
how it can be improved. But I will
try to give my own suggestions for
the purpose of improving the econo-
my. What has happened? When this
Government took charge, what was
de economic situation? It is not only
once.  Whenever non-Congress  Gov-
ernment was in power and by the
time they left, they had put the eco-
nomy im total chaos. It happened in
1979 when the Janata Party was ru-
ling. At that time, Dr. Murli Ma-
nohar Joshi's party was also in the
Government. During the course of
21 months, what was the situation?

There was a negative growth in
GDP, there was a negative growth in
industrial ~ production; and there was
a whopping 21 per cent inflation.
Again, when we came to power, in
the first year itself, inflation was In

(Maharash-
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the single digit. The growth of
industrial production was 7 to 8 per
cent. And that is how the Congress
Government, when they came to
power, tried to put the economy on
the rails. But what happened in
1991? It was the Janata Dal, suppor-
ted by the BJP, which was in power.
When they left, what was the situa-
tion?

o R TR wrmaET ¢ (SR
w2w) ;w99 5T § 1979~
80 ¥ o vy gEr war g whigy
Y IE aG W OYET AG W |

Joanrena (ot e Tave fag) -
T9q, Y AZT FT (AW 4@ §

SHRI JAGESH DESAL: I am tal-
king about 1990-91 when they were
in power. I want to show that you
never did anything, you never cared
for anything. You only wanted to
fight and fight and nothing else. That
is what I wanted to point out.
There were contradictions. You had
no policy. But we have a policy...

SHRI DIGVIJAY SINGH (Bihar):
That is why we are here.

SHRI JAGESH DESAIL: Please lis-
ten to me. When we were in power,
we steered the situation. In 1991,
what was the situation? The foreign
exchange reserves were one billion
dollars, inflation was 16 per cent, and
industrial growth was in stagnation.
And as such, when this Government
came to power, we started afresh, we
had a new industrial policy, and re-
forms, were there. Though the pic-
ture was not so rosy and might not
have been liked by me, the Finance
Minister said in his Budget speech
also that the industrial production
hda gone up. In 1991-92, it was minus
one per cent growth. Last year, it
was 1.5 per cent, growth. This year,
he expected 4.5 per cent. But, here, I
have to give some warning signal to
the Finance Minister. What is the com-
position of this growth? And that is
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worrying me. As he has rightly
pointed out in his speech, the capital
goods production is minus 8 per cent.
As regards the manufacturing sector,
it is an increase of one per cent. I
am talking of the current year. But
the major increase is on consumer
durables by 15 per cent. How will
the common man be benefited by
this kind of growth? Here, I would
like to point out one thing to the
Finance  Minister. When we  give
concessions to industry, we should
see that the concessions are given
for such goods which are for mass
consumption. And this situation
has to be oorrected. In this Budget,
you have rightly taken the steps to
see that the industrial development
and growth goes up to 6 per cent, as
against 8 per cent in the early '80s.
For that purpose, you have given
many concessions to the industry. But
last year, when you had given the
concesions, they were not passed on
to the consumers. Again this year
also, you have said that the indust-
rial growth is not there to our ex-
pectation. Then again we shall face
a situation which we were facing in
1990-91. As such, from now onwards,
we have to see that whatever con-
cessions we give to the industries,
they are pased on to the consumers.
As regards the industrial growth rate,
the concessions we give should result
in higher production. And the growth
of money supply on the 31st Decem-
ber, was 15 per cent. If the growth
in money supply is not matching with
production, the prices are bound to
go up. As such; we have to see the
industrial production goes up.

And Doctorsaheb just now  said
about the Defence sector. So, first
of all, I would like to inform Doctor-
saheb one thing. As regards De-
fence, every Indian is concerned that
we have to spend on defence produc-
tion so that we can face any even-
tuality. This time, there is an in-
crease of 25 per cent as regards the
capital outlay for Defence is con-
cerned. In 1993-94, it was Rs. 5500
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crores and this year fit is Rs. 6831
crores, that is, an increase of 25 per
cent in the allocation for capital out-
lay. 1 am not talking of salaries
and administrative expenses. I com-
pliment the Finance  Minister for
allocating a good amount for De-
fence Capital outlay.

As regards the public sector every
time fit is denigrated and the charge
has been that the Government is not
helping the public sector. The Gov-
ernment  has  definitely  helped the
public sector even fin the curent year.
I may give some figures here. As re
gards  the  budgetary  support, last
year, fit was Rs. 23,241 crores and this
year, it is Rs. 27,278 crores— an in-
crease of 17 5 per cent. As regards
the Budget allocation...

DR. MURLI MANOHAR JOSHI:
You also explain as to what is the
internal and external budgetary com-
ponent.

SHRI JAGESH DESAIL As regards
investment fin the public sector, at
the end of the 7th Five-Year Plan,
it was Rs 99 000 crores. The increase
in the 7th Five-Year Plan was to
the tune of Rs. 57.000 crores. At the
end of +he 6th Five-Year- Plan it was
Rs. 46000 crores and then fit became

Rs. 99.329 crores. In these three
years of the 8th Five Year Plan,
that is. for 31-3-91. 31-3.92 and
31.3.93. the increase in investment of
the Government is to the tune of
Rs 47.000 crores. In the whole

7th Five-Year Plan. it was Rs. 57.000

crores, and in  the first three years
Of the 8th Plan, it is Rs 47,000
crores; I would like to make it

clear that the nolicy of the Govern-
ment is to see that the pulic sector
is given as much as possible accord-
ing to the resources available. and
Iam happy that the Government is

giving lerge sums of money to the
public sector As regards officien

cy and the profits of the public sec-
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tor, I am happy that this year, the
profits of the public sector after tax
has been Rs. 3,396. Earlier, it was Rs.
2,300 crores. In 1983-84, it was only Rs
240 crores. And the percentage of the
profit as regards the investment or
the palid-up capital, is 6 to 7. It is
6 to 7 per cent. We are always told
that the profit of the public sector,.
is only 2 or 3 per cent, which is not

correct. Though there 1is scope for
improvement in the working of the
public sector, but to denounce tht

public sector by saying that it is a
drain on our economy, is not correct
I would like to suggest that who
there is disinvestment of shares in
the public sector, after deducting the
capital component, 50 per cent of the
balance should be wus?d as the Bud-
get resource and the 'balance 50 per
cent should be given to those public
fector  undertakings  which can be
revrived by  modernisation. In  this
connection. I would like to remind
the hon. Finance Minister about the
commitment made by the Party at
the Surajkund AILC.C. Session.
The Congress Party lis now commit-
ted to it, that when the shares are

disinvested, market value would be
taken and the resources  generated
from the disinvestment—a major

part of it—would be given to the pub
lie sector undertakings for expansion
and for setting up new public sector
undertakings. But I would like to

suggest that no new public sector
undertakings should be set up  What-
ever funds are available should be

utilised for the purpose of moderni-
sation and technological upgradation
of the existing public sector under-
takings so that they could produce
more goods. As a consequence of
this, the cost of production would
come down and they would also be
able to make more profits.

T would like to make a suggestion
here. I have visited a number of
public sector undertakings. Ther
have vast chunks of land. These
lands are mostly in the urban areas
tin the metropolitan cities. They should
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be allowed to sell the excess land and
the Urban Land Ceiling Act should
not be made applicable. If that is
done, they would be able to get re-
sources and, with those resources,
they would be able to employ more

persons.

Untortunately, in the case of the
public sector, from the study and
the discussions  with the differ-
on C.M.Ds., I find that there is
over- employment. As such, they are
not able to make profits to

the extent they should. How do we
get over this problem? Our Prime
Minister had made it very clear at
Davos. I congratulate our hon.
Prime Minister. He was very very
frank and bold. He said: 'T have
ro right to throw away any person
from his ob; I will never do that.
Those who were slitting nearly 5,000
kms. away did not wunderstand that.
This is the poilcy of the Government.

I think the hon. Finance Minister
also said the same thing. Recently,
when a Japanese delegation met the
Prime Minister, he firmly told them:
'No exit policy’. Then, how do we
solve this prolem? This lis the dilem-
ma. As [ said earlier, the only solu-
tion is that there should be no new

public sector undertakings; you
should expand the existing public
sector undertakings, give funds for

them. In this case, there would
only be capital expenditure and there
would be no additional expenditure
on labour. As a result of this, the
prices would come down. This s

the only solution to make the public
sector workable, to see that those who
are employed are retained and new

jobs are created. Otherwise, the pub-
lict sector would go to dogs. Over-
employment is a curse. We are res-
ponsible for it. We, politicians, are
also responsible for it. We also ask
them to employ such and such per-
sons. As such there is over-employ-
ment. This problem can foe solved
only by the method which I have
suggested. I am sure the hon. Fi-
nansce Minister would definitely look
into fit.

[15 MAR.
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As far as inflation is concerned,
everybody is worried. The rate of
inflation which was 5.5 per cent some
four-five months back has gone up
now to more than 8 per cent. It has
again gone up this week. It has gone
up by 0.15 per cent. It is now
almost 9 per cent. Therefore, there
should be some kind of a check. But
I do not know how you are going to
do it. If money supply lis more and
production is not there the prices
are bound to go up. Administered pri-
ces have to be increased. If farmers
are given Dbetter prices, the Gov
ernment  cannot  bear that  burden.
It has to bo passed on. We have to
find a way out as to how we can do
it.  The only solution, according to
me, is more production and the indus-
trial stagnation which is there has to
be removed.

In the case of direct taxes, I see
that your proposals have a human
face. In the case of senior cotizens
like me, who are above 65 the rebate
was 20 per cent; you have increased
it to 40 per cent. The income limit
was Rs. 75.000; you have Increased
it to Rs. 1 lakh. This is how you have
tried to help the senior citizens.
Perhaps, after retirement, it would
help them. Similarly, in the case of
students; you have not  forgotton
them. Without education, there can-
not be any progress.

So far as poor students are co-
ed, their parents take loan. You have
given a tax concessions by way of
deduction of Rs. 25,000 on interest
and reayment of instalment every
year and up to Rs. 2 lakh. Sir, I
thank you very much for this because
I know it myself. I come from a very
very poor middle class family. I
could not go to college for one year.
The people of the town colected mo-
ney and sent me to the college. So,
you have given poor students, who
cannot go to college, this kind of ave.
nue. so that they can go to colleges
and have better education.
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For housing also you have given
the help. The deduction was up to
Rs. 5,000 Now you have raised it
to Rs. 10,000. This will definitely
give some kind of encouragement to
the middle class people to take loan
and construct small houses.

You have also not forgotten the
ordinary middle class tax payer. You
have increased the tax limit from Rs.
30,000 to Rs. 35,000. I trink, this is
a reasonable limit because going be-
yond that will harm the interest
of the States. We have to take into
consideration the interest of the Sta-
tes also. Eighty five per cent of the
income-tax  collection goes to  the
States and the States are also not to
be starved of the funds.

Here I want to make one sugestion
about service tax. Service tax will
be administered by the Central Ex-
cise Department whereas the correct
agency for the purpose of administe-
ring service tax is the Income tax

Department. Service tax is on the
telephona bills. So far as the bills
are concerned, the bills of business-
men are debited to their  accounts.
As the tax rate is 40 per cent, it will
come to 3 per cent, whereas for those
who are not business people, it will
come to 5 per cent. Similarly, it is
tha business man who gets insured
with the General Insurance Company.
They can afford to pay 5 percent,
but this tax should be administered
by the Income-tax Department.  Mr.
Finance Mnister, I want to  suggest
that whatever collections are made
under service tax should be admi-
tered by the Income-tax Department
and thay should be passed on to the
State Governments to the extent of
85 per cent. You have put it under
the Cetral Excise Department so that
you have not to pass on the share to

the States. I know that you want
the revenue for your Central Exche-
quer but really this kind of tax

should have been levied by the State
Governments. Since you have taken
the powers. I think, 85 per cent of the
share should be passed on to the State
Governments.
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About small savings also every year
I have been pleading with. you. I
thought you would do something, this
time. Though you have done some-
thing, you do not. seem to do any-
thing more than that in haste. Mr
plea is, why not give hundred per
cent colection of small savings to the
State  Governments?  That can  be
done. You are charging 14.5 per
cent interest on loan advanced. Why
don't you give them 100 per cent so
that they will have more resources? .

Regarding gift tax, I am not happy.

I cannot reconcile myself because
this has; been my personal view, not
from now, but from the very begin-

ning. Gift tax, at the time of de-
pendant relative's marriage, up to Rs.
1 lakh you have exempted. Who
will get the benefit? Is it the common
man? Why are you shedding your in-
come? What was the necessity of rais-
ing it from Rs. 30,000 to Rs 1 lakh? I

think you should review this. That
lis my personal view because I feel
that this kind of tax concessions
should not have been given because
it will only benefit the upper middle
class and  rich people. We  can't

give Rs 1 lakh as gift at the time of
marriage of Our relatives, and I don't
know and I am myself not clear
whether at the time of the marriage
of the dependant relative, the gift to
anybody up to Rs 1 lakh will be ex-
exempted or the person who gets
married will be exempted. 1 think that
point also needs to be cleared.

As far as small-scale industries are concerned,
from the reports that we read in the press we
cannot analyze the clamis they —make. Wht I
made out was that, as far as textiles are
concerned, after this new system of excise
duty, they will have to pay Rs 1,100 croes
more as excise duty, and out of these Rs.
1,100 croes, Rs 900 crores have to be paid by
the power loom industry. I don't think you
have intended it that way.
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THE MINISTER OF  FINANCE
(SHRI MANMOHAN SINGH): We

have not included any tax on power
looms.

SHRI JAGESH DESAI; That is why
it should be clarified, because that
was not your intention. Your inten-
tion was to rationalize and you nave
brought a rationalized system. I am
happy about that because, in 1986
when Rajivji was the Prime Minister
and Finance Ministet, a Committee on
Indireet Taxes was appointed, and I
was a member of that Committee.
We had suggested that and you have
implemented it. So I  compliment
you.

Aoout my suggestion regarding pri-
ces, I am happy that we have the hi-
ghest procurement of foodgrains. It
is about 23 million tonnes at present.
This will definitely give us the hope
that whenever required, they Will be
available to the people, the vulnera-
1)1  sections. But, unfortunately, the
off-take is going down. The off age
which, in 1992-93 was 11.7 million
tonnes, went down to 9.5 milion ton-
nes, and this is where we have to see
that foodgrains reach the vulnerable
sections. Otherwise the whole pub-
lic distribution system will be put to
difficulties.

Sr far as cur foreign debts are con-
cerned, Dr. Murli Manohar Joshi was
woried about that. But I would like
to put the record straight. As re-
gards foreign debts, what we borrow-
ed in the latter half of 1980 was three
billion dollars on average per year.
In 1990-91 it was eight billion dollars.
In 1991-92 and 1992-93 it was brought
down, when this Government came
to power, to three billion dollars.
And this year, in the first six months,
it is only 0.3 billion dollars. So the
Finance Minister is very much wor-
ried about it. He has taken steps
and he has seen that this kind of bor-
rowing from foreign countries should
be as little as possible, and he has
acted accordingly.
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So, you canot charge him that he
is creating deots for the country.
Not only that, the instalment of $1.4
million, which is to be paid by 3lst
March, 1995, he has stated in the
Buaget speeen that it will be given
at the beginning of the year. I
compliment the Finance Minister.

Sir, let us be very firm on this
issue. I am sure we will never suc-
cumb to the prassures of any country.
Now, see China. When Mr Christo-
pher, the US Secretary of  State, went
to China, the Chinese Forelign Minis-

ter "old him bluntly that as far as
human rights and trade policy and
economic policy were concerned, they
were different  lisues. They were
not going to succumb to that kind of
pesbure. When Mr. Christopher
was in China, several persons were
arrested. They said that was  their
internal affair. They liked no one's
interference. Similarly,  our Prime

Minister made it very clear that as
far as reform;; policy is concerned,
we shall have to see the results. We
have to watch we do not have to
rush. But at the same time reforms
policy is irreversible. But we have
to sec the fruits of the reforms po-

licy coming. (0} course, it may
take  time. We should watch and
we should carefully go into it. But

if liberalisation means that the pri-
vate Rector is to be given free licen-
ce, that is not liberalisation.  If pri-
vate air taxi operators are allowed
to serve liquor. that is not competi-
tion . Thar, is an unfair competition.
If this kind of competition is allowed.
then the public sector will have a na-
tural death. I don't think anybody
in this country wants the public sec-
tor a natural death. Everybody wants
that the public sector should continue
to occuny the commanding heights of
the economy. The public sector has
served this nation for so many years
by building infrastructure industries,

Dr. Sahio. you have talked of pro-
fits. In infrastructure industries you
cannot expect that much profits as En
private sector industries. If  you
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want that power generation of com-
munication or any other such indust-
ries should have 10 or 15 per cent
return in our country, I do not think
that is the correct concept of public
sector policy. What we want is that
we should channelise our resources.
We should make it efficient. The
prices should not reflect your ineffi-
ciency. According to my yardstick
7 per cent to 8 per cent net profit
alter tax is quite reasonable. If you
take the foreign industries apart, find
out where they are not earning a
good profit, why they are not earning.
If Rs. 2,000 crores is to be spent on
social services fay the public sector and
if you take into expenses, naturally
their profit is going to be less. This
time the public sector is spending
Rs. 891 crores as against Rs. 393 cro-
res on research and development. It
means about Rs. 500 crores Or more
it has to spend. Does. the private in-
dustry do like that? what is their ex-
penditure on R & D? These are the
things to be taken into account. Their
results will be felt in years to come.
If this is considered as expenses, then
naturally the profit will go down.
All  these adjustments have to be
done before the real profit of the pub-
lic sector is arrived at. So far as the
public sector is concerned their sales
turnover has gone up by 9 per cent
in the current year. So, things have
improved. 1 have no doubt about
it. But it shoud be properly monitor-
ed by the nodal Ministry. But they
should not interfere in their function-
ing. You should give the public sec-
tor udertakings autonomy. But there
should not be any interference. When
ever an MOU is entered into by the
public sector undertakings you should
SEE that they work according to the
MOU If they are not doing, then,
definitely you  should take  action
asrainst the Chairman of the concern-
ed public sector undertaking. He
should he removed. The working of
the public sector has to be improv-
ed. Ifyouarenotabletodo it
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then, 1  think, whatever resources
we have invested in the public sec-
tor, we will not get proper returns
which are expectea to tnem.

My last point is regarding the wea-
Ith tax. I am again very unhappy
about it. Last tune also I spoke
about it. You said that in the case of
non-productive assets only wealth
tax is applicable. That also if wea-
Ith exceed Rs. 15 lakhs. Why are you
not planning to get resources from
the wealth tax? Why is this kind
of concession be given? You can
give more exemption of weath tax
for the productive assets. But you
are giving total exemption of wealth
tax on the productive assets. I think
that this doesn't appeal tome. I hope
that when the Finance Minister bring
it here next time, he would look into
it and see that it is done.

So far as excise duty is concerned,
whatever rates you have prescribed,
you can remove it. Here small-scale
industries have been hit hard. I al-
ways plead for small-scale industries.
Yesterday, there was a discussion on
the T.V. about the steel industry.
So, please give us the real picture of
the excise duty on the steel. You
should provide some relief to the
small-scale industries who are engag-
ed in the manufacture of steel so that
they can feel that the Budget is not
harsh towards them.

Mr. Vice-Chairman, this Budget is
meant for the rural people. We want
to change the face of the rural sector
totally. Compared to last year,
forty per cent more allocation has
been given to the rural sector this
year. Similarly for agricultural sec-
tor also, though it may not look like
what we wanted. The rural econo-
my has to be improved so that there
is no exodous from the rural areas
to the wurban areas. For example,
Bombay. This exodous can be stop-
ped. I am sure that the Minister
would ponder over the suggestions
which I have offered to him  and
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wherever possible and if there are
resources, he can implement them.
Thank you.

THE VICE-CHAIRMAN ( SHRI
SHANKAR DAYAL SINGH): No
name from the Janata Dal party.
Now Shri Ashok Mitra.

SHRI ASHOK MITRA (West
Bengal): Mr. Vice-Chairma, I rise
to speak on the General Budget for
the year 1994-95 first, with some
diffidence and second, with a feeling
of uncertainty. The diffidence is on
account of the fact that a colleague
of the Finance Minister has reported-
ly gone on record that only he him-
self and his Secretary understand the
GATT Treaty and nobody else in the
country does. If taking the cue from
his  colleague, the Finance Minister

would claim that only he and his Fin-
ance Secretary are competent enough
to understand the Budget proposals,

then, we do not know where we
stand. My feeling of uncertainty is
for a different reason. I hope the
Finance Minister would not claim
that he is not accountable for the
Budget proposals which he has sub-
mlitted. I ask this question very)
pointedly because of certain prece
dents that seem to have been estab-
lished in the precincts of this Parlia-
ment. Having got rid of these two
uncertainties I had in mind, I would
like to mke a few friendly sugges-
tions and offer a few friendly citisi-
sms to the Finance Minister. And 1
would have said what J am saying
now even if I  happened—God forbid—
in be sitting in those benches. What
I am saying would be from the bot-
tom of my heart and I would deny
that. I am trying in the present in-

tance, to grind any political axe.

The first thing I have to confess to

that reading a second or a third
time through the Budget speech, I
could see that the Finance Minister,
unfortunately, has lost his bearings.
I could not discover any structure.
Certain  individual bits and pieces
have been, in a sense, put together.

Its
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But  there is no coherence in what he
is tryng to say there is vision
in fact about where we are going,
where the country is gomg, what
the problems have been in the cur-
rent year and why the problems have
arisen and what he is going to do
to try to cure those problems. To
give a simple example, out of the
most important elements of the Bud-
get  tha Government's income-Expen-
diture  Account, has gone completely
haywire. The income or revenue
Estimates are Rs. 8,000 crores down
and the Expenditure Estimates are
Rs. 14,000 crores up. Obviously, the
calculations have not worked out
according to projections: Between  the
planning and the execution of the

income and Expenditure Accounts, a
big shadow has fallen. Even before
the Budget was presented the Fin-
ance Minister did 'confess that be was
having  difficulties. =~ There are certain
political ~realities he and his Govern-
ment have to face. This is bound to
happen. You are the Government;
you have seized power; and you will
use this power to ensure that you
stay in power. There is nothing sha-
meful in this. But what I find a lit-
tle bothersome is the response when
pin-pointed questions are asked of
the  Government. For example, why
is the expenditure so much up? My
own hunch is that since you were
fighting  elections in six  States, you
liked to transfer money to each of
these six States. One asks a question
of the Minister. And what one

gets is an elliptical answer.

I would make a little digression and
make an appeal to the Government
and the House. After all, it is not a
cat-and-mouse game the Government
is playing with the Members of Par-
liament. Members represent the peo-
ple and they want to know. There
should be some transparency between
the questions, that Members of Par-
liament pose and the responses, offer-
ed by the Government. This is some-
thing which is- lacking. Ism
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sure  the  Finance  Minister  reali-
ses that. Sometimes, you feel that
this is  politically inconvenient and

therefore, you try to stone-wall. But,
I would say, in the long run it be-
comes  counter-active,  because  once
you do not give a truthful answer,
you try to shy away from the true
answer, then, you really allow the
opportunity to the particular Mem-
ber to build his own hypothesis which
does not do any good to the country.
I wish I knew how much of extra
money has gone to the six States by
way of additional expenditure.

The other part of the story is that we
know if there is no growth in the sys-
tem, no industrial growth, there will
be repercussions of this  stagnation.
Obviously, your revenues would fall.
I say that one could even sympathize
with the Finance Minister. He 1is a
slave of a particular theory of econo-
mic growth which has been imposed
upon him by outsiders. And the out-
siders got this opportunity because the
economic policy of this country was

conducted in a particularly slip-shod
manner  between 1984  and 1989.
We are suffering from that legacy.

This is the only issue on which I have
to differ from my friend, Mr.
Jagesh  Desai.  Otherwise, I  could
have agreed with a very large part of
what he has stated. But anyway,
there is no wuse carying over split
milk. Having accepted the preamble
of a theorem set from outside, we try
to put that into action as the Finance
Minister tried to. But other problems
arise, the problems of real politik,
This problem of real politik:
is hurting him and it will continue to
hurt him even this year because the
Government will have to face elec-
tions not just in six but, maybe in
eight or ten States and the same kind
of problems that you faced, you would
continue to face. Which is why I
think that you have fallen back on an
optimism, which has no basis, If you
initially —said that you would keep
your fiscal deficit confined to 4.7 per
cent of G.D.P, and you end up with
a figure of 7.3 per cent of gross do-
mestic product, given the trend of
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things, perhaps, we are in a position
to apply the Rule of three. If 4.7 per
cent becomes 7.3 per cent, then 6 per
cent deficit which the Finance Minis-
ter himself has promised for this year,
would become 9.1 per cent. I can
then work out what the order of fis-
cal deficit would be, maybe, 75,000
crores of rupees  or, maybe, 80,000
crores of rupees. I do not know. But
I would with a bit of more candicun-ss
in the way the Budget figures are
presented.  But the problem is  his
estimates have gone away on income
and expenditure, he must be under
some additional pressures from the
ladies and gentlemen from the Fund
and the Bank, which is why we find
that despite the difficulties he has
faced in the current year, he has
been persuaded to reduce further the
level of import duties and to have an

across-the. cut reduction in direct
taxes.  This lis the risk that  he  has
taken and this is on the basis of an
assumption he is making that if he
lowers the duties, then not only the
supply side of production will begin
to pulsate a bit more but things will
happen even on the demand side. I
do not think that will happen. The
demand-side will not at all foe affec-
ted. Such things as the lowering of

the interest rate, I don't think, would

provide any impulse to the demand
for goods and  services. All that
would happen is that perhaps with a
certain  margin, some  entrepreneurs,
who, at the moment, are staying away
would feel like investing. But how
much? It is the total  picture that
will affect the expectations of the
entrepreneurs.  Wha is happening in

the overall to the total system? Take,

for example, agriculture, which s
really the fulcrum of the entire sys-
tem, producing roughly two-fifths of

the national income, capital formation
there is going down, down and down.
It is certainly three to four per cent

down over the last three or four
years. The capital formation in agri-
culture basically was the contribution

of the public sector. It is the Gov-
ernment which built the Bhakra Nan-
gal Dam it is a Government which
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built the major and minor inigation
systems ali over the country and it is
a Government which did all the re-
clamations over the last forty odd
years since independence. Now, sud-
denly, you find that the public invest-
ment in agriculture is petering out
and It is petering out because of a cons-
cious Government decision which is a
consequence of the set of policies
you had agreed to with the foreigners
two and-a-half years ago. You can-
not revise it. I know you have in-
serted in the Budget certain gestures
of additional support to the NABARD
or to the co-operative institutions,
but they would not really change the
overall qualitative nature of the situ-
ation we are facing. So, leave
out agriculture. In any case,
it is fortunate that we have had a
succession of half-a-dozen good har-
vests. What is the Finance Minister
banking on? He is banking on the
hope that despite very little extra
investment the rain-God will continue
to favour wus? If he doesn't what
will happen to prices? In the latest
estimate I have seen is of shifting the
wholesale price index, the provision-
al index has risen by 8.8 per cent
over the year. This is the provisio-
nal index and I checked up the figu-
res for the last few years. I find
that between the provisional index
and the final index, there is usually
an upward shift of; something like,
20 per cent. So, when we nominally
suggest is an 8.8 per cent increase,
there is actually an increase of 11 per
cent which has already come about.
If the trends in income and expendi-
ture remain what they are and conti-
nue for the next year, I see little
reason for not expecting a rise of the
Order of 15 or 16 per cent fo the
whole year. One should still hope
that things will be better. But the
picture of reality has to be recognis-
ed. In such a situation what does
the Government do and what ought
the Government to have done? What
it has done is a sort of surrender. All
right, I cannot do anything in push-
ing up investment because I am al-
ready being dressed down You see
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the profligacy in my expenditure. Pro
thgacy is the wrong type of expendi-
ture, revenue expenditure; ana there
is noting worth mentioning in the
capital account on aeveropmetal ex-
penaditure. All that has happened is
that some of the cuts introauued over
the last two years in, e.g., the public
works programmes for generating
employment have been restored but if
one takes the overall Plan expendi-
ture and the price index, there is
actually no  increase—zero  increase
I would say—in developmental expen-
diture. So, we cannot hope for a
momentum of growth from
the  Gnvernment  side. The  Gov-
ernment has decided to sit it out
and hope for things happening else-
where. What do you mean by ‘else-
where'? Oh, autonomous factors take
over,—what are the autonomous fac-
tors? The  autonomous  factors are
the factors that might be set in mo-
tion as a result of the import duty
beting cut, as a result of the excise
duty being rationalised, as a result of

the direct taxes being lowered—the
situation could be different. = About
direct taxes, I do not believe that the
lowering of direct taxes would have
much effect on demand; may be, de-
mand will grow for the wrong type
of goods. Yes, I belong to the mid-
dle class. I find at the end of the
year I have got Rs. 1,000 or Rs. 2000
extral in my pocket. And given
the type of propaganda—if I can use
the expression being generated in
favour of luxury consumption —I
would not use these Rs. 2,000/- to add
to the nation's capital formation. Ra-
ther we use this money to buy, may
be a washing machine or, may be,
a double-door refrigerator.

This is one of the dilemmas the
hon. Minister has to solve for him-
self.. He is targeting for the up-
and-coming the middle class which
may constitute, 10 per cent of the
nation's population; may be, 16 per
cent of the population; I have no idea
But you are really inviting them to
perform  two  functions  simultaneous'
ly. You are asking them to buy, but
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do? You hecessarily fall back on fore-
and buy colour television sets on ign mveostne,if a our Government.

which duties have been
washing machines on which duties
have been reduced, by refrigera-
tors, fineries, apparels  etc., etc.
You are  so, in a sense, invit-
ing the same middle class to invest
in growth by helping in the process
of capital formation. You have to
decide in your mind—this is the di-
chotomy in  your economic policy—

reduced, buy

you cannot ask the people simultane-
ouly to sustain savings and sustain
consumption. The model you have
adopted, I am afraid, is flawed. At
the same time, some type of a prob-
lem has arisen with respect to what
you want to do about, for example,
the share market vis-a-vis investment
in productive activities. You may foe
again listening to the foregn advice
and embarkng on a programme for
modernisation and  expansion . of the
stock exchanges. There have been

some hiccups. But you have assured
us that the hiccups are over and from
now on there will be strict regulation
of the stock exchanges. We have to
take our Finance Minister on trust;
otherwise, whom else are you going
to trust? Even so, the basic problem

arises. You are badly in need  of
additional capital investment. But you
have created an environment where
whatever little savings are there
you are saying rush, rush, go to the
stock markets the capital formation

activities, productive activities are
being affected. What do you do

about it? This is in fact a corollary
of the first dilemma. Here again
you are saying, there is a certain flow
of money income. Let this  flow. It
should  grow for productive invest-
ment. But since you have generated

so much interest and excitement for
the stock exchange, the interests of
the would-be investors are getting
divided. Therefore, you are just bid-

ing time. In the Government sector
there is no marked improvement or
upward  shift in  investment and in
be nrivate sector it Is a repetition
of the same story. ~ Whatdo you

cannot expand mvestment it is  be-
cause Goverment is under a  strict
regade areorced from outside. If the

private sector is being led or mised
by Wrong type of signals then, may be
out banors would be the foreign in..
vesiow. Here agam you will and the
repeuwon of the same dilemma. I
have asked a question and tried, to
get answers. I sougnt answers from
sune  Goverament and they are the
usual stonewalling answers Routine
questions set for the finance Minister
are routinely rebuffed; it needs no
repetition. I had asked a simple
question. Yes, you said that foreign
investments were coming in. The
other day the Prime Minister quoted
some figures and said that they were
evenly distributed among different
sectors of the economy. I asked a
question of the Finance Minister.
What have been the actuals of the
total investment that has come in
between 1991 and now? We know the
approvals. Every fortnight we find
a triple banner headline about what
the approvals have been. We also
find the break-down of the appro-
vals. Some capital goods sectors are
also mentioned there. When you ask

a question of the Minister: "All right.
What have been the actuals ?What is
the break-down of the actuals?", I
get an stounding answer. "Yes, there

are estimates available of the appro-
vals, th break-down of the approvals."
All we know is that we can surmise
that perhaps during 1993-94 we have
got between 1.5 billion dollars and
2 billion dollars of investment from
the foreign institutional investors in
the stock exchanges but the actual

foreign investment for productive pur-
poses would be in the region of 480
to 500 billion dollars. This is where
I will do my other arithmetic. What

is happening to our external balances
Now, the Budget has gloated over the
figure of 13 billion dollars of foreign
crchange reserves. You see it is just
spilling all over asagainst one billion
dollar in June, 1991. I wish somebody
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would do a research on the
our balances dip to one billion dol-
lars in the middle of 1991. What had
happened between April and Novem-
par 1989 which had an impact on
the figures of June? But let us for-
get that story. So, from one billion
dollars it has come to 13 billion dollars
today of which, may be, the contri-
bution of the FllIs and the NRIs
would come to 5 to 6  billion dollars.
The rest, I wish, I could claim that we
have earned. But we have not earned.
This is the contribution by foreigners
to our state of being. So  we are really
gloating over borrowed glory. Others
have lent us this money and we are
bragging about it. I am not worried
about that. After all there must be
something which the poor foreign in-
vestors must gloat over. So. we can
grant him this fact that one billion
dollars has become 13 billion dollars.
But what about 'the flip-side? I had
asked of this Ministry a question.
What will be the debt service repay-
ment during 1994-95, 1995-96 and
1596-97? 1 think they have a brilliant
officialese of an answer. They will say.
"When 1994-95 is not yet over, how can
we say what will happen? It will de

story why

pend  upon. our current  economic posi-
tton and it will depend upon how
much we bornow. etc. etc." So, we
cannot give you the answer. "But you
are running a Government. You must
have some figures at the  back of
your mind. What will be the debt re-
payment obligations in 1994-95, 1995-
96 and 1996-97? T would say, "All

right: as I belong to the Opposition
you don't have to give the figures to
me." But T hope that you have kept
there figures in mind. I have seen
some estimates prepared by a Comm-
ittee which was presided over by the
Governor of the Reserve Bank of
India. On the basis of what I got
from the table that has been furnisher!
in thru report, my own assumption
is that over these three years the
total repayments that we would be
called upon to make, will be around
30 billion dollars or as high as he
billion dollars if meanwhile the things
fluctuate a little bit. Where will the
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Finance Minister get this money?
Wow, [ don't honestly believe that he
can get this much money from exports.
Already, there 1is some suspicion that
the kind of figures about the export
growth, that are being bandied
about, there must some blemish in
tbem. Som, people say that some of
the Hawala money that had gone out
of the country is being brought back
through over-invoicing of exports. I
don't know about it. I think the Fin-
ance Minister will be the best judge to

be

enquire what proportion of ‘'the total
nominal increase in exports is on acc-
ount of such factors. I don't think
exports by themselves can give this
money. I have made my own -calcula-
tions. I think we need a minimum of
.even to eight billion dollars of dir-
ect foreign investment over the next
three years, if this crisis of debt ser-

vice obligations is to be met with con-
fidence. Would we get this much of
money? In order to get this money
what additional persuasive measures
do you have to adopt? How much of
national dignity would that kind of
a  concession cost us? These are the
questions which have to be raised
over again. Meanwhile, 1 would mere-
ly suggest to the Finance Minister
that he should have at least a second
book of accounting. You gave away.
Rs. 4100 crores of tax money, despite
your experience of this year and then
you claim that this will be recovered
because you have adopted this meth-
od. You said that this kind of ration-
alisation will allow you to do it and
you used sophisticated expressions like

Jaffer principle or whatever it is.
But we have had experiences even in
this "ountry. I remember, when Mr.
Y. B. Chavan was the Finance Min-
ister in 1973-74 or thereabouts, there

the direct)
one that this would
generate extra income for the Gov-
ernment. This had been done and you
can call it by whatever name you
likee. But I do not think, emperically,
you can really prove that this is going
to happen. You have to build castles

had been a reduction in
fax rates in the
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in the air. You have built castles in
the air. But suppose nobody shoots
down these castles. In that case, what
is your second line of de-
fence? How will you manage your
economy?  Ultimately, they will say
that there is division of labour and
it is for the poor Minister of Finance
to ensure that things are kept on an
even keel. What would you do?
would you cut down 'further your de-
velopmental  expenditure?  What  will
be the impact of that on the total
system? I would merely appeal to the
Minister. We know what the World
Bank has in its mind. They have a
model of growth. They do not have
to worry about the problems of in-
come distribution. They do not beli-
eve that income distribution is an
element which would affect the pro-
cess of income distribution. Once you
have growth, (the problems of income
distribution ~ would  automatically  be
taken care of. What is there on their
mind is perhaps the model of Brazil,
the entrepots of Sati Paulo, Rio de
Jeneiro and Brasilia,

The rest of the country is in a huge
pool  stagnating If not  stagnation,
perhaps over this vast stretch of
area, what is going on is a process
of what is known as development of
the under developed. We are sinking
and sinking and sinking. Is that
what you have in mind? Let me be a
little more personal. I cannot forget
the fact that I represent West Bengal.
You have adopted an economic policy
and one important element of this
economic policy is that the public sec-
tor must be shut down—the Govern-
ment must be the major saboteur of
the Government sector. Now, this in
effect is what you are doing. What
you are doing has a two pronged
effect: (i) the better public sector
units, you are selling off in the man-
ner of—let us say—an impoverished
Feudal family which sells all its
jewels, pots and pans. You are doing
exactly that. Disinvestment— it aught
to he a matter of shame. When I see
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that the Government expects to dis-
invest Rs. 2500 or Rs. 3500 crores
worth of public sector assets... (in-
terruptions) ...

THE VICE-CHAIRMAN (SHRI
SHANKAR DAYAL SINGH): Your
time is over.

SHRI ASHOK MITRA: Can I take
another five minutes? After that you
can chop off my head. The
second strategy that you have
adopted is to deny them working
capital funds so that they can slowly
bleed to death, starve to death. What
are the other implications, Mr. Fin-
ancs Minister? We read in the news-
papers that you represent an eastern
State The Chief Minister of
eastern  State  tried to  draw  the
attention of the powers that
be in New Delhi to what the
new  economic  policy was  doing
to the state of employment in
Assam. I know what it is doing to
the state of employment in West Ben-
gal—Filfty.five thousand people in
the wagon building industry, another
30 to 40 thousand in the fertilizer in-
dustry, I could wup-date the list.
It is not their fault that these public
sector units were set up in that area
way back in the 1950's and 60's. Var-
ous Governments' were in power. But
it was the Government of the Indian
National Congress which set up these
units. And now you tell the people
that you have no responsibility. You
tre reluctant at large. I tried to im-
press on the Railway Minister. "Yes,
we have come here to ask gentlemanly
aucstion- about what you can do."
But it is pointless to raise gentleman-
ly questions because soon the entire
matter will go out of their hands.
Thousands and thousands of unemp-
loyed young people have no livelihood
You are cutting off their livelihood.
That is that your policy implies. What
will they do? We may stay gentleman-
ly because we are under the rules and
regulations of this House. But, outside,
what will they do? That will be the
reality. We talk about "the People's
War Group in Hyderabad. We talk



